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PAPERS LAID ON THE TABLE

InviaN  Mropear Councin  (Ampr.)
RuLES 1977, ANNUL REPORT OF C(EN=-
ruaL Counclr 0r HOMOLOPATHY FOR
1974.75 CFRTIFIED ANNUAT AcCOUNTS
ur ATIMS Nrw DcLyp For 1975 76 Axp
Prurs avp CosmrFrics (1sr AMpr)
Rures, 1977

wreeT i afeare  weqte Aot
(st ww arew) : F faeafafas
9% AT 92 9T v@ET F

(1) A topy of the Indian Medial
Council (Amendment) Rules, 1977
‘Mindh 'nd Fnehish ve¢rsions) pub-
Iished in Notification No V 11012/
2/ I6-MPT/MF(P} dnted the 25th
October 1977 under subsection (2)

of gection 32 of the Indian Medical
Council Act 1956 [Placed in Libra-
ry  See No LT-1163/77]

(") A copy of the Annual Reports
(Hwndi and English vervions) of the
Central Councu of Homoeopathy for
the years 197475 and 1975-76 to
gether with the certified statements
nf actount [Placed in Library See
Ne 1T.1164/77)

(3) A copy of the Certihed Annu.
Accounts (Hindi and Fnglish ver-
«ions) of the All India Institute of
Medical Sciences, New Dclln for the
vear 197576, under sub-section (4)
of cection 18 of the All India Inst-
tute of Medical Sciences Act 1956
| Placed 1 Library See No LT-
+165/77]

(4) A copy of the Drugs and Cos
wetire (Frat  Amendment) Rules,
1977 (Hindi and Enghsh versions)
pubkshed i1 Notlficstion No GSE
685, in Gazette of India dated the
28th May, 1977, under sechon 38 of
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the Drugs and Cosmetics Act 1940
[Placed in Labrary See No IT
1166/77]

INDUSTRIAL  DIsSPUTF (CFNIRAL) FIust
Amor Rutks, 1977

THE MINISTER OF PARLIAMEN.
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) I beg fo
lay on the Table a copy of the Indus
tnial Disputes (Central) First Amend
ment Rules 1977 (Hindi and English
versons) published in Noliflcation No
G SR 1070 i Gazetle of India dated
the 13th August 1977 under sub-sec
tion (5) of section 38 of the Industrial
Disputes Act 1847 [ Placed in Labra
7y See No LT 1167/77]

Foov ADUITFRATION (4T Ampt ) RuLEs

1877 MEeDICAL TERMINATION OF PRFC

NANCY (Ampr) Rures 1977 axp Norr

FICATIONS UNDER DRuCS aND (TOSME
TICS AcT, 1940

wavesy W afeare weam  ware@
| T wot (s rmevEl wETy anaa)
# ferafrfad 97 waT TET AT @A -

(1) A copy of the Prevention of
Food Adulteration (Fourth Amend-
ment) Rules 1977 (Hindi and Eng-
hish versions) published in Notifica
tion No GSR 651(E) in Garette of
India dated the 22nd October 1977
under sub-section (2) of section 23
of the Prcvention of Food Adultera
tion Act 1954 [Placed in Labrary
Sec No 1T 1168/771

(2) A copy of the Medical Term
nation of Pregnancy  (Amendment)
Rules 14977 (Hindi and Fnghish ver
sionsy published mn Nofificafion No
G SR 1387 in (razcile of India daitd
the 15th October 1977 under sub
sec lon (3) of sechion # of the Med:
cal Termmnation of Pregnaney Act
1971 [Placed wn Library See No
IT 1167/77,

(3) A copy each of the following
Notifications (Hind: and English ver-
siens) under section 38 of the Drugs
and Coemetics Act 1040 —

NOVEMBER 24, 1977
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(1) The Drugs and Cosmetics
(Second Amendment) Rules 1877
pu hished in Notification No GSR
826 in Gazeite ol Incia daled the
16th July 1877

(1) The Drugs and Cosmetics
(Thuird Amenrimeni) Rules 1877
published n  Nohfication No
GSR 1172 jn Gazeite of Indin
dated the 10th Scptember 1977

(iu) The Drugs and Cosmetie
(Fourth Amendment) Rules 1877
pub ished n Notificalton  No
SR 14T i Garvetle ¢f Ind:
dated the 22nd Octoler 1977

[Plnu'd in Lihrary Sec No LT
1170/77
NotiFicaTion  UNDER  Crstoms  Act
1967

T'HF MINISTER OF STATE IN THF
MINISTRY OF FINANCF (SIRI SA
TISH AGRAWAL) On behalf of Shn
Zulfiguaiulla I beg to lay on the Tabl
a copy of Nofification No GSR
701(E) (Hind: and Enghsh versions)
publ shed 1n Gazette of India daled
the 14th November 1977 under sec
tion 159 of the Cusioms Act 196 1
gether with an explanatory memoran
dum [Plared m Labrary  See No
IT.1171/77)

CenTRA  Excisr (<71n AMoi ) RuLs
1977 NoTiicA1lons UNDER CENTRAT
Excisr RUIEs 1944 AND ExXPLANAIORY
MrMOHRANDUM
SHRI SATISH AGRAWAL I bug
to lay on the Tahle—

(1) A copy of the Cuntral Excisc
(Twenly seventh Amendment) Rules
1977 (Hindi and Enghsh versions)
published in Notification No 322/
7/CE mn Garelle of India dated
the 24th November 1977 under
section 38 of the Central Excises and
Salt Act 1944

(z) A copy each of Notifications
Nos 328/77/CE to 3828/77/CE
(Hind1 and English versions) pub
lished 1n Gazette of India dated the



